[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF DECEMBER-2024

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL  OTHER

NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE

ISH. SANJEEV KU. 1301, [Suit ICS COMM-10.05.2023 [CANARA BANK}------ 18.12.2024 [18.12.2024 [07.01.2025[16.01.2025 [16.01.202 f-------
IAGGARWAL, DISTRICT] [Extension [Recovery 780/2023 S. SAGAR] 53
WUDGE (COMMERCIAL Block, Tis| [ENTERPRISES
ICOURT)-01 [Hazari & ANR.
[Courts,
IDelhi
1301, [Suit forlCS COMM-+03.05.2024 [SHANTANU  |------ 3.01.2025 [03.01.2025 [25.01.2025/06.02.2025 [06.02.20 |-----
[Extension [Recovery 558/2024 IGARG VS. R.D| l25
[Block, Tis| [RETAIL INDIA
[Hazari [PVT. LTD.
(Courts,
Delhi
1301, [Suit folCS COMM-+29.11.2022 [PANASONIC  |------ [09.01.2025 [21.01.2025 [23.01.2025/03.02.2025 [03.02.20 f------
[Extension [Recovery [2589/2022 [LIFE l25
[Block, Tis| ISOLUTION
[Hazari INDIA PVT)|
ICourts, [LTD. VS. AMIT|
IDelhi GUMBER
1301, [Suit fofCS COMM-07.11.2022 [BALAJI - 14.01.2025 [14.01.2025 [28.01.2025}11.02.2025 [11.02.202 |-------
[Extension [Recovery [2463/2022 [FREIGHT 5
Block, Tis| ISOLUTIONS VS|
[Hazari [FAST
ICourts, [FORWARD
[Delhi [LOGISTICS
[[NDIA PVT|
hn

2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [1297/2023 [09.10.2023 [STATE = BANKINA [10.01.2025 [10.01.2025 [13.01.2025[31.01.2025 [06.02.20
[IDISTRICT JUDGE IOF INDIA V¢ 25
I((COMMERCIAL COURT)-02 IMEM KALA

1306 ICS (COMM) [1002/2024 [11.09.2024 [BANK OHNA 10.01.2025 [10.01.2025 [16.01.2025|31.01.2025 [03.02.20
[NDIA \E| 125
[MOHD FAIZAN|
[KHAN

1306 ICS (COMM) [669/2024 1.05.2024 [HITESH INA 07.01.2025 |07.01.2025 [15.01.2025 [31.01.2025 [15.02.202
[KHURANA VS I5
ISAIDEX
[ENGINEERS &
[NFRA PVT LTD]

I3 [SH. ILLA RAWAT, DISTRICT|CENTRAL 1303, [Suit forlCSDJ 17.10.2019 [M/S 02.12.20 (08.01.2025 [14.01.2005 [21.01.2005[24.01.2025 [04.02.20
WUDGE, COMMERCIAL [Extension [Recovery lLo77/2019 IBENCARDO 24 25
ICOURT-03 [Block, Tis| IBATHWARE

[Hazari [IND. PVT.LTD|

(Courts, 'S MR. MANJU|

[Delhi INATH HEGDE

1303, [Suit folCSCOMM  |09.08.2023 [RAJESH KRJ10.12.20 [10.01.2025 [21.01.2025 [24.01.2025[29.01.2025 [29.01.202|
[Extension [Recovery [1142/2023 IGUPTA VSi24 5

[Block, Tis| IM.C.D

[Hazari

[Courts,

IDelhi

303, ISuit forlCS.COMM10 [13.09.2024 |AMRIT PAI}17.12.20 [18.01.2025 [22.01.2025 [29.01.2025]05.02.2025 [05.02.20
[Extension [Recovery l17/2024 ISINGH VSi24 o5

[Block, Tis| IM.C.D

[Hazari

[Courts,

Delhi

03, [Suit forlCSCOOM 21.03.2023 [SEEMA 09.12.20 20.01.2025 [21.01.2025 [03.02.202 [18.02.2025 [18.02.202]
[Extension [Recovery ko93/2023 [RATHORE = VS_24 5 5

Block, Tis| [YUNUS & ORS.

[Hazari

[Courts,

[Delhi

1303, ISuit forlCSCOMM773/09.05.2023 [M/S D. K}10.12.20 [20.01.2025 [27.01.2025 [28.01.2025/10.02.2025 [10.02.202]
[Extension [Recovery 2023 JASSOCIATES VSi24 b

Block, Tis| IRAIL LAND|

[Hazari IDEVELOPMEN

[Courts, [T AUTHORITY|

[Delhi 8 ANR.

k4 MS ANIL KUMAR SISODIA,CENTRAL 1304 [TRADE ICS(COMM)2 IM/S CAPRISO|04.12.20 |PE- IBEFORE [BEFORE [BEOFRE- 5.02.20 [NIL
[IDISTRICT JUDGE,| [EXTENSIO [MARK l29/23 [FINANCE LTDj24 13.01.2025 [PE- IDE- 105.02.2025 |25
ICOMMERCIAL COURT-04 IN  BLOCK]| s. POOJA| JAND [13.01.2025 [28.01.2025

[THC JAGRAWAL 14.01.2025
IDELHI IDE-
28.01.2025




DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGI NAME VS
ISH. MANOJ KUMARICENTRAL INil
IDISTRICT JUDGH
I((COMMERCIAL COURT)-05
ISH. NIKHIL CHOPRA, DJ|CENTRAL Kuio ICS (COMM) W©856/2021 [20.11.2021 [TULLIO GIUSIo5.12.20 [PE- 10.02.2024[17.02.2025[03.03.2025 [03.03.20 [NA
ICOMM-06 TIS HAZRI COURT] ISRL VS. ANGEIj24 10.02.2025 25
ICENTRAL DELHI [BUTTON b
[11.02.2025
land
[12.02.2025
k1o ICS (COMM) [934/2024 0.08.2024 [FILEX 09.12.20 |PE- [20.01.2025 [03.02.202 [17.02.2025 [17.02.202|NA
ISYSTEMS PVT/j24 20.01.2025 5
[LTD. A& b
JAMBIKA 27.01.2025
uio ICS (COMM) [820/2024 [29.07.2024 [SUKESH 10.12.20 [PE- [19.01.2025 [24.01.2025[29.01.2025 [29.01.202[NA
IKUMAR 24 [19.01.2024 5
ICHAUHAN VS| -
CD
k1o ICS (COMM) 1167/2024 [23.10.2024 [SALEK CHANDfj7.12.20 [PE- [28.01.2025 [04.02.202 [11.02.2025 [11.02.202 [NA
S. MCD 24 28.01.2025 5 5
DE-
4.02.2025
Z500) ICS (COMM) [1048/2024 [17.12.2024 [RAM NIWAS}17.12.20 |PE- [28.01.2025 [11.02.2025[25.02.2025 [25.02.202[NA
IGOEL VS. MCD |24 28.01.2025 5
04.02.2025
ISH. MUKESH KUMAR|CENTRAL 1302 ICS(COMM) [98/2024 16.01.2024 [PRABH DAYALJ2.11.20 [29.01.2025 [29.01.2025 [29.01.2025[12.02.2025 [19.02.202/04.02.2025
GUPTA, DISTRICT JUDGE,| JOM PRAKASH24 5 DE)
ICOMMERCIAL COURT-07 S MCD
ISH. GORAKH NATH|CENTRAL [Nil
IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
ISH. DEEPAK GARG,|/CENTRAL [309 THIRD|CS (COMM.) [CS/COMM/6[21-05-2024 [Saurabh Gupta02.12.20 [Plaintiff TTHIN ITHIN Jon requeston
IDISTRICT JUDGE,| [FLOOR 24/2024 s Harishf24 levidence [TWO TWO lafter therequest
ICOMMERCIAL COURT-09 [EXTENTIO [Kumar 13.01.2025 WEEKS EEKS |eonclusion [after the]
IN BLOCK [to f evidene fconclusio
25.01.2025 of
Defendant levidene
levidence
1309 THIRDICS (COMM.) [CS/COMM/7[11-01-2024 [Ashok  Kumaro3.12.20 [Plaintiff TTHIN TTHIN fon requestfon
[FLOOR /2024 [Khetan Vs Mohitj24 levidence [TWO TWO fter therequest
[EXTENTIO [Karak 20.12.2024 WEEKS EEKS  [conclusion fafter the|
IN BLOCK of evidene fconclusio
In  of
levidene
1309 THIRDICS (COMM.) [CS/COMM/1[18-09-2024 [Rakesh Gupta V§03.12.20 [Plaintiff TTHIN ITHIN fon requeston
[FLOOR 31/2024 apsin Jacobj24 levidence [TWO TWO fter thdrequest
[EXTENTIO ire  Drawing 7.01.2025 WEEKS ~ WEEKS  [conclusion fafter thel
IN BLOCK [Private Limited of evidene fconclusio
of
levidene
1309 THIRDICS (COMM.) [CS/COMM;/3[20-03-2024 [Hpl Electric Ando3.12.20 [EVIDENCE S F -
IFLOOR 00/2024 [Power Limitedl24 IRECORDE
[EXTENTIO [Through A R Vg D ON|
IN BLOCK IGautam Prakash| ISAME DAY
ISaxena Prop Of|
IDigital
IComputers
1309 THIRDICOUNTER  |COUNTER [21-05-2024 [GAUTAM 03.12.20 [EVIDENCE} - o -
IFLOOR  [CLAIM ICLAIM/27/2 [PRAKASH g RECORDE
[EXTENTIO 1024 ISAXENA S/ ID ON|
[N BLOCK ISH. JAGDISH] ISAME DAY
INARAYAN
ISHARMA V
[HPL ELECTRIC
AND __ DAUTD)
1309 THIRD|CS (COMM.) [CS/COMM/113-02-2019 [VINOD KUMAR04.12.20 [Plaintiff TTHIN ITHIN fon requeston
[FLOOR Bo1/2019 PAIN Vs24 levidence [TWO [TWO fter therequest
[EXTENTIO IKAUSHALYA [23.12.2024 WEEKS ~ WEEKS  fonclusion [after the]
IN BLOCK ISINGHAL of evidene fconclusio
In  of

levidene




DISTRICT

COURT
ROOM

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

1309 THIRDICS (COMM.) [CS/COMM/7[15-07-2024 [Punjab Nationalos.12.20 [Plaintiff ITHIN [WITHIN fn requeston
IFLOOR 67/2024 Bank Vs Mrsj24 levidence [TWO TWO lafter therequest
[EXTENTIO JAlka Bansal 8.01.2025WEEKS EEKS [conclusion fafter the]
IN BLOCK f evidene [conclusio
of
levidene
1309 THIRD(CS (COMM.) [CS/COMM/6|15-05-2024 [The Indianf1.12.20 [Plaintiff TTHIN ITHIN Jon requestjon
[FLOOR 4/2024 [Express Privatej24 levidence [TWO TWO lafter therequest
IEXTENTIO ILimited V: 9.01.2025 [WEEKS EEKS |eonclusion [after the]
IN BLOCK ISignet Medi f evidene [conclusio
IService Pvt Ltd of
levidene
1309 THIRDICS (COMM.) [CS/COMM/1[24-09-2020 [SANTOSH l12.12.20 [The - s - I
I[FLOOR 357/2020 IGOSWAMI  Vs24 levidence inf
[EXTENTIO [DALIP MALIK| the case|
[N BLOCK JAND ORS ishall bel
recorded
through Ld|
ICourt
1309 THIRDICOUNTER  |COUNTER [03-02-2021 [DALIP MALIK}i2.12.20 [The F - F F
[FLOOR ICLAIM CLAIM/8/20 s SANTOSH24 levidence in|
[EXTENTIO 21 IGOSWAMI AND| the case|
IN BLOCK JAnrs. shall bej
recorded
through Ld|
ICourt
1309 THIRDICS/DJ/ ICS/DJ/536/ |07-10-2020 [KESARI 13.12.20 [The F S F -
IFLOOR 2020 ICHAND  JAIN]24 levidence in|
[EXTENTIO JAND ANR. Vg the casel
[N BLOCK [HANS RAJ| hall bel
ISHARMA recorded
through Ld|
[Court
1309 THIRDICS (COMM.) [CS/COMM/1[30-01-2024 [Arora Fabrics Vs{23.12.20 [Plaintiff TTHIN ITHIN Jon requeston
[FLOOR [74/2024 Pack One Shanti24 levidence [TWO TWO lafter therequest
IEXTENTIO [Enterprises 21.01.2025 WEEKS EEKS |eonclusion [after the]
IN BLOCK of evidene fconclusio
of
levidene
o [SH. AJAY PANDEY,CENTRAL [307 ICivil ICS I31-05-2023 [SH. SHASHI}---- - F--- - --- |--- F---
IDISTRICT JUDGE, COMM)/88 [PAL SHARMA
ICOMMERCIAL COURT l5/2023 s
IDAV  COLLEGE|
IMANAGING
ICOMMITTEE
1 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS(COMM)/114118-10-2024 [PRASHANT 03.12.20 ILC |As pe
WUDGE, COMMERCIAL [BANSAL ANDJ24 ppointed forder,
ICOURT JANR Vi ffor [parties t
ISUNPREET levidence  ffile list off
ISINGH AND| recording  [witnesses,
JANR i any,
ithin 15|
P £
1310 ICS (COMM) [CS (COMM)/393]05-10-2021 [[CICI BANK Vs§05.12.20 [PE- F |As pey
IPRANSHU 24 [16.12.2024 rder,
[parties t
ffile list off
[witnesses,
if any,
ithin 15
£
10 ICS (COMM) [CS (COMM)/100f11-09-2024 [ATUL GARG Vs06.12.20 ILC |As pey
IM/s  KUBERAj24 appointed forder,
ISOLUTIONS ffor [parties  ta
IPVT. LTD levidence  [file list off
recording [witnesses,
if any,
ithin 15
£
1310 ICS (COMM) [CS (COMM)/871i09-08-2024 [M/s  CAPITALj06.12.20 F I
[PLASTIC 24
[HOUSE Vs M/:
[HINDSTONE
[INDUSTRIES
1310 ICS (COMM) [CS (COMM)/736j05-07-2024 [M/s PRAKASH|09.12.20[PE- F S
LEATHER o4 15.01.2025
ICOMPANY V|
ISHRI INDER|
JARORA
1310 ICS (COMM) [CS (COMM)/735l05-07-2024 [M/s SAljog.12.20| ILC |As pey
ICREATION  Vs24 lappointed jorder,
IM/s A N| ffor [parties  tof
[TEXTILE levidence  [file list off
recording [witnesses,
fif any,
ithin 15
£
1310 ICS (COMM) [CS (COMM)/355, IM/s Snv Impexi12.11.20 [PE- F |As peq]
s M/s Mani24 18.01.2025 rder,
[Plastic Store [parties  t
ffile list of
itnesses,
if any,
ithin 15
£



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL NAME VS

1310 ICS (COMM) [CS (COMM)/630j22-05-2024 [M/s GOYAILj10.12.20 | ILC -
[TRADING 24 ppointed
ICOMPANY ffor
JANDANR v levidence
IM/s CHANAN| recording
IMAL VINOD|
[IKUMAR  ANDy
ANID
1310 °S (COMM)  [CS (COMM)/828130-07-2024 |[ADIDAS AG Vsj17.12.20 | ILC lAs pey
ISANDEEP 24 lappointed forder,
OHRA ffor [parties  t
levidence  [file list off
recording [witnesses,
if any,
ithin 15
£
10 ICS (COMM) [CS (COMM)/98109-09-2024 [Levi Strauss and17.12.20 |- ILC |As pey
Company Vsi24 lappointed jorder,
JASHOK KUMAR| ffor [parties  ta
levidence  [file list off
recording  [witnesses,
if any,
ithin 15
£
1310 ICS (COMM) [CS (COMM)/101112-09-2024 [M/s MACSTARI19.12.20 [PE- F |As pe:
IMACHINE 24 24.01.2025 rder,
[TOOLS PVT, [parties  t
ILTD Vs M/ ffile list off
IPIYUSH witnesses,
[HARDWARE if any,
within 15|
£
1310 ICS (COMM) [CS (COMM)/101113-09-2024 [M/s RA SPICESh19.12.20 | ILC |As pe!
ILLP Vs M/s VMl24 lappointed jorder,
[ENTERPRISES ffor [parties  t
levidence  [file list off
recording [witnesses,
if any,
ithin 15
d £
10 oS (COMM) ~ [CS (COMM)Y/110j04-10-2024 [M/s SHIVAR9.12.20 ILC |As peq]
IMALIK FOODS24 lappointed jorder,
s ASHA RAM| ffor [parties  t
JAND SONS PVT| levidence  [file list off
ILTD recording [witnesses,
if any,
ithin 15
£
1310 ICS (COMM) [CS DJ/586/2020 }20-10-2020 [M/S ABSOLUTE]21.12.20 [23.01.2025 - |As pey]
[ELECTROVISIO 24 lorder,
IN PVT LTD V: [parties t
IM/S ULTRA| ffile list of
ISECURITY witnesses,
ISOLUTION if any,
JAND ANR ithin 15
£
1310 ICS (COMM) [CS (COMM)/10516-01-2024 [M/s Jindal21.12.20 [15.01.2025 | |As pe
IMedical Store Vs24 rder,
[Rsp Ravi [parties t
ISpecialitiess ffile list off
[Pharma(opc) Pvi] witnesses,
ILtd i any,
ithin 15|
- £
10 ICS (COMM) [CS (COMM)244515-02-2024 [State Bank Off23.12.20 [20.01.2025 |As peq]
[ndia Vs G I24 rder,
[Enterprises [parties  t
ffile list of
itnesses,
if any,
ithin 15
£
2 |[SH. RAVINDER BEDL/CENTRAL [Nil
IDISTRICT JUDGE,
ICOMMERCIAL COURT
13 (SH. SANJEEV KUMAR|CENTRAL [Nil
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT
g4 SH. ASHUTOSH KUMAR,WEST ICS ICS 21-01-2023 [M/S NARESHj16-12- [Nil INil il il il il
[DISTRICT JUDGH COMM)/93/| JAND COMPANY[2024
((COMMERCIAL COURT) 2023 s HARKIRAT]
ISINGH AND|
JANR
15 [MS. HEMANI MALHOTRA,WEST [CS COMM [735/2023 06-10-2023 [PUNJAB 20-11-  [11-01-2025 [11-01-2025 [11-01-2025|- - -
[DISTRICT JUDGE INATIONAL 2024
I((COMMERCIAL COURT)-02 [IBANK V
ISHEKH MOHIT



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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SR COURT
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DISTRICT COURT

ROOM

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIL

NAME VS

SH. DIG VIJAY SINGH,| ST INil
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

7 (SH. SANJAY JINDAL,WEST INil
IDISTRICT JUDGH
I((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICTWEST INil
WUDGE (COMMERCIAL/

ICOURT)

ho [SH. NARESH KUMARWEST Nl
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [1 ICS(COMM) [523/2022  04.06.2022 [INTERNATION [09.08.2 WITHIN ITHIN [NOT [DATE NOT|DATE [FINAL
IDISTRICT JUDGE| L BEER024 NE NE IFILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 REWERIES EEK EEK IGIVEN [T/

TD. VS| 3.03.2025
'USHPAM
O0ODS  ANDy
EVERAGES
lour 1T

ICS(COMM) [548/2022  [08.06.2022 [AIWA 11.12.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
ICONSUMER 24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[PRODUCTS LLP| EEK EEK IGIVEN [T/
[THRU AR UMA| [11.03.2025
ISHANKAR V|
IM/S
VAGDAMBA
IrpAnne_cn

ICS(COMM) [143/2022 08.02.2022 [M/S VOICE j12.12.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
ISION Vsi24 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[IDOORDARSHA WEEK EEK IGIVEN [T/
IN [07.03.2025
IDIRECTORATE

21 (SH. VIDYA PRAKASH,/NEW DELHI [25 ICS (COMM.) 1826 / 2024 |02.08.2019 [M/S IMAGE03.12.20 WITHIN ITHIN [NOT IDATE NOT|DATE MISC.
[DISTRICT JUDGE| IDESIGN Vs M/S24 NE NE IFILED IGIVEN INOT IAPPREAN
((COMMERCIAL COURT) IMEYER WEEK EEK IGIVEN [CE

JAPPAREL LTD 19.03.2025
ICS (COMM.) W54 /2024 [28.05.2024 [Crystal Croplo4.12.20WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
[Protection 4 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILimited EEK EEK IGIVEN [CE
s [12.03.2025
Thiruvengadam|
IDhaman
ICS (COMM.) 290 /2024 [27.03.2024 [HINDUSTAN |04.12.20WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
IMEDIA 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ENTURE LTD WEEK EEK IGIVEN [CE
09.03.2025
MOHAMMAD
IMOTI
[URRAHAMAN
ICS (COMM.) 248 /2024 [11.03.2024 [VIJAY BANSAL}13.12.20 WITHIN ITHIN [NOT IDATE NOTDATE = MISC.
s S Dleg IONE IONE [FILED IGIVEN INOT IAPPREAN
[ENGINEERERS WEEK EEK IGIVEN [CE
[28.03.2025
ICS (COMM.) 709 /2023 |22.12.2023 [Canara Bank Vs [16.12.20 WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
IShree Balajilz4 NE NE IFILED IGIVEN INOT IAPPREAN
[Fruit WEEK EEK IGIVEN [CE
And Vegetable| 2.04.2025
[Processing
[[Industries
ICS (COMM.) 169 /2021 |06.04.2021 [BRAJESH [18.12.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
IKUMAR PROP/|24 IONE IONE [FILED IGIVEN INOT IAPPREAN
IOF M/S| WEEK EEK IGIVEN [CE
[KUMAR 02.04.2025
INTERIORS
Vs
JAMATERASU
lunane  pur
ICS (COMM.) [304 /2024 [30.03.2024 [Translink l19.12.20 WITHIN ITHIN [NOT IDATE NOT[DATE  MISC.
[Logistic Pvt Ltd |24 IONE IONE [FILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
Femina Classi 103.04.2025
[[nternational




DISTRICT COURT

ROOM

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGIS

NAME VS

ICS (COMM.) |74 /2024  |22.01.2024 [LADUMS [20.12.20WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
[ELECTRICALS |24 NE NE IFILED IGIVEN INOT IAPPREAN
[PVT LTD EEK EEK IGIVEN [CE
s 4.04.2025
ION|
[EXCHANGE
[NDIA LTD
ICS (COMM.) 318 /2023 [26.05.2023 [ROOP GANDHI |23.12.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
s 4 IONE IONE [FILED IGIVEN INOT IAPPREAN
SHAILANDER] EEK EEK IGIVEN [CE
ISINGH 04.04.2025
ICHAUHAN
ICS (COMM.) W54 /2024 [28.05.2024 [Crystal Crop|o4.12.20WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[Protection l24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILimited WEEK EEK IGIVEN [CE
s [12.03.2025
Thiruvengadam|
IDhaman
ICS (COMM.) 290 /2024 [27.03.2024 [HINDUSTAN |o4.12.20 WITHIN ITHIN [NOT [DATE NOT|DATE MISC.
IMEDIA 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
IVENTURE LTD WEEK EEK IGIVEN [CE
s 9.03.2025
MOHAMMAD,
IMOTI
[URRAHAMAN
ICS (COMM.) [248 /2024 [11.03.2024 TJAY BANSAL}z3.12.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
s S Dleg NE NE IFILED IGIVEN INOT IAPPREAN
JENGINEERERS EEK EEK IGIVEN [CE
28.03.2025
ICS (COMM.) 709 /2023 |22.12.2023 [Canara Bank Vs [16.12.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
|Shree Balajil24 IONE IONE [FILED IGIVEN INOT IAPPREAN
[Fruit EEK EEK IGIVEN [CE
And Vegetable| 02.04.2025
IProcessing
[[ndustries
ICS (COMM.) 169 /2021 |06.04.2021 |[BRAJESH [18.12.20 WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
UMAR PROPJ24 IONE IONE [FILED IGIVEN INOT IAPPREAN
F M/S| WEEK EEK IGIVEN [CE
UMAR [02.04.2025
INTERIORS
Vs
ATERASU
NNQ DT
ICS (COMM.) |304 /2024 [30.03.2024 [Iranslink l19.12.20 WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
[Logistic Pvt Ltd |24 NE NE IFILED IGIVEN INOT IAPPREAN
s WEEK EEK IGIVEN [CE
Femina Classiq 3.04.2025
[[nternational
ICS (COMM.) |74/2024  |22.01.2024 [LADUMS 120.12.20WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
[ELECTRICALS |24 IONE IONE [FILED IGIVEN INOT IAPPREAN
[PVT LTD EEK EEK IGIVEN [CE
s 04.04.2025
ION|
[EXCHANGE
[NDIA LTD
22 SH. VINEETA GOYAL,[NEW DELHI [Nil
[IDISTRICT JUDGE|
(COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)13.08.2024 [Raj Krishna Vsfi2.12.20 withn  inf21.01.2025 within INIL INIL INIL
JUDGE(COMMERCIAL ICourt INo. : 386/24 [Tarvinder Singhj24 eek eek
ICOURT) Block-T IBjurji
12, New(Civil Suit ICS (COMM)06.03.2024 [Loreal SA Vsf17.12.20 [withn  inf10.01.2025 within INIL INIL INIL
ICourt INo. 4 [Katson 24 eek eek
[Block-I [113/2024 [[nternational
12, New(Civil Suit ICS (COMM)06.05.2023 [M/S 02.12.20withn  in[23.12.2024 [within INIL INIL INIL
ICourt 271/23 INETWORK18 |24 eek eek
[Block-I IMEDIA
IANDINVESTME
INTS LTD Vs|
IM/S
ISKILLTREE
lrainun cnon
12, New(Civil Suit CS (COMM)o7.10.2021 [STATE = BANKo05.12.20 withn  inf22.01.2025 [within j03.02.2025 [NIL INIL
ICourt 342/21 IOF INDIA Vsj24 eek eek
Block-I [BIRWATI




DISTRICT COURT CASETYPE CASENO.
ROOM

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
REGISTRAT NAME VS

ANURADHA SHUKLA| INil
DISTRICT]|
WUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAV ISOUTH INil

26 [SH. SANJEEV KUMAR[SOUTH INil
ISINGH, COMMERCIAL
ICOURT.

E|§H. LOKESH KUMAR[SOUTH lio,  NewlCS/COMMER [CS/COMM/3[i3-01-2023 |PANASONIC  [15-01- F log-10- F [ [ b5-02-
ISHARMA, DISTRICT] ICourt ICIAL 13/2023 ILIFE 2024 2024 2025
WUDGE(COMMERCIAL [Block-IT ISOULUTIONS
ICOURT) [NDIA P. LTD|

S AMIT]

[ENTERPRISES
ko, NewCS/COMMER [CS/COMM/3|27-11-2019 JASHISH 19-02- [ [24-04- S F - [15-01-2025
ICourt ICIAL B4/2019 JAGGARWAL VS2024 2024
Block-11 IM/S  RACING|

[PROMOTIONS

[p. LTD.
ko,  New|CS/COMMER [CS/COMM/6[24-11-2022 [M/S ~ POTHOS?21.02.20| [26-04- - = = [28-01-2025
ICourt ICIAL 60/2022 ISOLUTIONS VS24 024
Block-IT IM/S D. K|

ICHEMICALS P

ILTD
ko,  New|CS/COMMER [CS/COM/12/[04-01-2022 [MERCHANTS [22-02- | 30-04- F + F [13-01-2025
[Court ICIAL 2022 ICOURIER PJoo24 2024
Block-IT ILTD. VS SURYA

ICARGO
ko, NewCS/COMMER [CS/COM/65 [19-11-2022 [STATE = BANK[28-02- [ - - - - [23-01-2025
ICourt ICIAL /2022 F INDIA VSl2024
Block-IT [RAJ KUMAR
o, New[CS/COMMER [CS/COM/60 [26-08-2023 [IV 130-05- | F - F - [13-01-2025
[Court ICIAL /2023 ICOMMUNICATI[2024
Block-1T N VS JAKSON|

[LTD.
o, New|CS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- | - s - I 5-02-
ICourt ICIAL /2023 INDIA SERVICEj2024 lo25
Block-IT ICENTER VS

[POSCO

IPOGGENAMP

JELECTRICAL

ISTEEL
ko, New|CS/COMMER [CS/COM/23 |04-09-2024 [M/S PUNAMj03-07- [ [28-10-2024f - I 7-02-
ICourt ICIAL /2020 IPRIYADARSHI (2024 2025
[Block-IT INI VS AMMAN|

[ULLAH
ko, New(CS/COMMER [CS/COM/54 [27-09-2023 [AKMY 25-09- [ [26-11-2024 [ F - 10-03-2025
ICourt ICIAL /2023 IBUILDCON P[2024
[Block-IT LTD. VS SM({

[ENTERPRISES

[p. LTD.

28|SH. LAL SINGH, DISTRICT|SOUTH-EASTNil
WUDGE

29 [MS. NEELAM SINGH,[SOUTH-EASTNil
IDISSTRICT JUDGE
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L REGI NAME VS

I30|SH. AJAY KUMAR JAIN ISOUTH-EAST Nil

131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICOMMERCIACS DJ /4537 ISH. 5560 145583 F- - - - [PE:-

IL SUIT 971/21 [HARVINDER 2.12.24,0
ISINGH Vs. SH| 13.12.24,04.
IMAN MOHAN]| 12.24
ISINGH IDE:-
[10.12.24,11.
l12.24 AND|
o ApC .
ICOMMERCIAICS COMM/45054 JADBUFFS 08/1024 [23.10.24 |- - - - [PE:-
IL SUIT K49/223 IMEDIA l07.01.25
[PROVIATE [DE:-
[LIMITED Vs 13.01.25
[BERKOWITS IAND F.
[HAIR AND| IARG.:-
ISKIN CLINIC 24.02.25

32 [SH. BHUPESH KUMAR SOUTH-EAST|Nil

133[MS. NEERA BHARIHOKE,SOUTH-EASTNil
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

134 [MS. NIRJA BHATIA[SOUTH-EASTNil
IDJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EASTNil
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH. PITAMBER DUTT,[EAST 12 IRECOVERY [t114/2024 09-04-2024 [SHREE 04-12- |- F I . P.E-09-01-|
[DISTRICT JUDGE| IMARKETING  [2024 (2025 D.E.-|
I((COMMERCIAL COURT) S. KHUSHAL [24-01-

[ENTERPRISES 2025,
[FINAL
IARGUMEN|
[T-31-01-
2025
12 IRECOVERY [366/2023 [23-09-2024 [PUNJAB e1-12- |- - - - .- P.E-17-01-
INATIONAL 2024 2025 D.E.-|
IBANK VS| [31-01-2025
[KIRAN [FINAL
[ENTERPRISES IARGUMEN|
[T-06-02-
2025
12 [RECOVERY [332/2022 [19-12-2024 [M/S AGNIhi9-12- |- - - - - P.E-08-01
[NSTRUMENTS [2024 2025 D.E.
[ENGINEERS [22-01-2025
S. M/ [FINAL
INEELANSH IARGUMEN|
[FIRE [T-31-01-
[PROTECTION 2025
ISYSTEM

137 MS. RUBY ALKA GUPTA,EAST INil
[DISTRICT JUDGE|
I((COMMERCIAL COURT)

B8[SH.  SANJEEV _ KUMARNORTH-EASTR01 Ics 5/2024  MOGLI 5.12.2024 WITHIN]YES INO - DAYSTO BHos-01-
[MALHOTRA, DISTRICT] (COMMERCI ILABS INDIA| 1o DAYS IPRIOR TOHEARD ONRo25
WUDGE (COMMERCIAL)-01 IAL)/CIVIL IPVT LTD VS| [FINAL 31-01-2025 [P.E. 17

ID LITH JARGUME 1-2025
[TRADERS INT |- D.E. 31
1-2025
|- FINAL
JARGUME]
INTS




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE
REGL

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
NAME

ICS l122/2023 IM/S SUPERj07.12.2024 [WITHIN (0] BH10.01.202
(COMMERCI I[ELECTRICA llo DAYS IPRIOR TOJHEARD ONj5 — P.E.
IAL)/CIVIL IL VS. M/S [FINAL l03-02-202523.01.202
[ETA IARGUME 5 — D.E|
I[ENGINEERI INT l03.02.20
ING  P.LTD| o5
THROUGH IFINAL
[[TS JARGUME]
INIRECTAOR AN
ICS 9/2024 IS KUMARf17.12.2024 [WITHIN|YES INO DAYSTO BH21.01.202
(COMMERCI IGLASS llo DAYS IPRIOR TOJHEARD ON5 — D.E|
JAL)/CIVIL [TRADING [FINAL I28.01.2025 [28.01.202|
ICOMPANY JARGUME I5— FINAL
VS M K INT JARGUME]
IGLASS ANDj INTS
IALUMINUM
ICS [25/2022 [TODAY TEAh9.12.2024 [WITHIN|YES INO 3 DAYSTO BH21.01.202
(COMMERCI ILIMITED 10 DAYS IPRIOR TOHEARD ONj5 — P.E.
IAL)/CIVIL [VS. MANOJ| [FINAL 115.02.2025 07.02.20
ARG IARGUME l25 — D.E|
INT 15.02.202
5— FINAL
JARGUME]
INTS
ICS ka/2024 [HINDUJA [20.12.2024 WITHIN|YES [NO 13 DAYSTO BHP.E.
(COMMERCI [HOUSING lo DAYS IPRIOR TOJHEARD ONJ20.01.202]
IAL)/CIVIL IFINANCE [FINAL 7.02.2025 4 — D.E|
ILTD VS| IARGUME 7.02.20
JAMIT INT o5
IKUMAR [FINAL
JARGUME]
INTS
[39[SH. BRIJESH KUMAR GARG [SHAHDARA j01, NewCS(COMMER [Framing [Listing  ofjAffidavit offAffidavit offWritten IOral IOther
ICourt ICIAL) the [Witness  [Evidence itness |Arguments [ArgumentStages/Hea
[Building lissues s ring Date
1301, NewlCS(COMMER [CS(COMM) [07-08-2023 |PANKAJ JAIN[10.01.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) 126/24 Vs. 24 9.01.2025
Building OHAMMAD
JAFAR [10.01.2025,|
[DE
[13.01.2025
[14.01.2025,
[23.01.2025
[F/A
4o [MS. KIRAN BANSAL,/SHAHDARA [ROOM NO[COMMERCIAICS COMM]|13-05-2024 [ANKIT JAIN VS03.12.20 [NOT INOT INOT INO- INO IPE/18.01.2
[DISTRICT JUDGE, [208 [280/2024 INIDHI 24 [FILED [FILED [FILED 1025
I((COMMERCIAL COURT) [PODDAR
IROOM NO[COMMERCIAICS COMM]|25-04-2024 [UNION BANK[13.12.20 [NOT INOT INOT INO- INO [PE/18.01.2
208 [256/2024 IOF INDIA VSp24 [FILED [FILED [FILED (025
[HITESH DUA
[41[SH. SANJAY SHARMA-IISHAHDARA B03, NewlCS(COMMER [CS(COMM) [28-05-2024 [M/S NAURASR3/12/2 [Not Filed |Not Filed |Not Filed |NO [NO
IDISTRICT JUDGE, ICourt ICIAL) 313/2024 IFASHION ~ VSp24
ICOMMERCIAL COURT [Building IGUDDIYAN
INAJMIN
l42[SH. PAWAN KUMAR MATTO[SHAHDARA [C.No 304 [Framing  thdListing [Affidavit ofAffidavit ofWritten  [Oral [Other
IDJ (COMM-04) issues f [Evidence itnesses |Arguments|Arguments [stages/He
witnesse ring
s Date
ICS(COMM)/ |SHITIZ 2-12-2024 INOT INOT INOT INOT INOT FILED|P.E. 27
1365/2024 ISINGHAL [FILED [FILED [FILED [FILED l01-2025
S SHYAM|
ISUNDER
ISAHU
[CS(COMM)/ [SHREE 2/12/2024  |[NOT _ |NOT INOT INOT INOT FILED[P.E. 241
l2/2024 IBANKEY [FILED [FILED [FILED [FILED lo1-2025
[BEHARI
IFABRICS
IPVT. LTD.
VS RAIS
IAHMAD
ICS(COMM)/ [PRAVEEN  |04-12-2024 [NOT INOT NOT INOT INOT FILED[P.E. 21
k37/2024 IKUMAR V¥ [FILED |FILED [FILED [FILED lo1-2025
ILAXMI
[TRADERS




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS T NAME VS
ICS(COMM)/ [SURESH 104-12-2024 INOT INOT INOT INOT INOT FILED[P.E. 21
k38/2024 |LATA \E IFILED [FILED [FILED IFILED 1-2025
ILAXMI
[TRADERS
ICS(COMM)/ [RSM 13-12-2024 INOT INOT INOT INOT INOT FILED|P.E. 31
[261/2024 [ENTERPRIS IFILED [FILED [FILED [FILED 1-2025
ES \E|
ISWASTHI
[FOODS
kU3 MsS. PREETI AGARWAILNORTH- ko6 Civil ICS 03-12-2024 [HD GALAXY VS§| 8.03.25
IGUPTA, DISTRICT JUDGE[WEST COMM)/118 IMASTER TILES
I((COMMERCIAL COURT) 2022
ICS 10-12-2024 [BANK OH [24.11.2025
COMM)/58 INDIA \E|
[7/2023 [HUNDI LAL
ICS 10-12-2024 [BANK OH [24.11.2025
COMM)/58 INDIA vy
18/2023 JITENDER
[KUMAR
ICS 11-12-2024 PAGRITI [24.11.2025
COMM.)/75 IPLASTICS LTD|
[2/2022 S AARA
[PACKAGING
[PVT LTD.
ICS 13-12-2024 [.B. WARH [20.02.2025
COMM)/931 [HOUSING AND|
2022 [TRADING LTD|
/S JAY ACH
[TECHNOLOGY
ILTD.
ICS 16-12-2024 [M/S SHIVAM IT| [24.02.2025
COMM)/26 [SOLUTION
18/2019 [PVT. LTD V/§
[THE
IMANAGING
[DIRECTOR
IDELHI
frartprens anr
ICS 16-12-2024 [ETALORS [20.02.2025
COMM)/65/ [TRADERS PVT)|
2021 LTD \E
[LIBERTY
ISHOES LTD.
ICS 16-12-2024 [M/S JA] 7.02.2025
COMM.)/25 IGANESH ENT|
/2023 /S AJAY]
[KUMAR
ICS 19-12-2024 [CHOPRA 11.12.2024
COMM)/53 [ELECTICAL
/2022 VORKS VS
INIKUM
[ENERGY
ICONTROL
[[NDIA LTD.
ICS 20-12-2024 [M/S AUTO| [15.04.2025
COMM)/54 ILOGISTICS
/2024 [NDIA VS THH
INEW INDIA|
JASSURANCE
0. LTD.
ICS l20-12-2024 [STYLON 4.03.2025
COMM.)/73 [NTERIORS VS|
l4/2021 IM/S ITMS|
[NDIA PVT|
ILTD.
k¥4 [SH.VINOD YADAV 316 (Civil ICS/Comm./4/16.07.24 IM/S RSPY 12.12.24
55/24 [Limited Vs
imal Food|
[Products
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OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
IM/s Asadeep| 18.12.24
[Furnishing Pvt]
ILtd. Vs. M/s
ILoyal Trading
INC
45 [SH. AMIT KUMAR, DISTRICT[NORTH INil
WUDGE, COMMERCIAL
ICOURT
46 |SH. UMED SINGH, DISTRICT[NORTH INil
WUDGE (COMMERCIAL)
EEH. PANKAJ GUPTA,SOUTH 03 ICommercial [CS 27.09.2024 [M/S 03.12.20[10.12.2024 [17.12.2024 [17.12.2024 [NIL INIL INIL
IDISTRICT JUDGEWEST suit ICOMM.487/ ICONTINENTAL [24
((COMMERCIAL) 2024 ICARRIERS V¢
[TRANSMODE
ISHIPPING
ISERVICES PVT|
ILTD
1603 Commercial |CS COMM{16.08.2024 [M/S MOGLIl11.12.20 [18.12.2024 [03.01.2025 [03.01.2025NIL INIL INIL
Isuit 1395/2024 ILABS INDIAl24
PVT LTD V¢
M/S BABAL|
[FASHION
603 ICommercial |[CS COMM,05.10.2024 [STATE  BANK}12.12.20 [19.12.2024 [03.01.2025 [03.01.2025NIL INIL INIL
uit l501/2024 IOF INDIA VS_24
PASVIR SINGH
03 ICommercial |CS COMM.20.08.2024 [CHAPTER 4016.12.20 [23.12.2024 [03.01.2025 [03.01.2025NIL INIL INIL
suit ko5/2024 ICORP DBA]24
ISUPREME V¢
ISUDESH
[KUMAR BHATI
1603 ICommercial |[CS COMM16.10.2024 [CANARA BANK}17.12.20 [24.12.2024 [08.01.2025[08.01.202 [NIL INIL INIL
suit l516/2024 S REWA 24 5
1603 Commercial |CS COMM[14.10.2024 [UNION BANK}19.12.20 [03.01.2025 [10.01.2025 [10.01.2025[NIL INIL INIL
uit l500/2024 IOF INDIA VSp4
JANKIT
03 ICommercial |CS COMM.J20.09.2024 [M/S SONI[24.12.20 |07.01.2025 [14.01.2025 [14.01.2025NIL INIL NIL
Isuit ku66/2024 ICONSTRUCTIO [24
N AND|
[INTERIORS V¢
IM/S R K A
[ELEVATOR
KW8|VIKAS DHULL, DISTRICT] 13 ICommercial |CS k5303 IS.I. Energyys5637 |17-01-2025 [17-01-2025 [17-01-2025[17.02.2025 [17.02.202/04-02~
JDUGE, COMMERCIAL suit COMM)/36/| Jentures Pvt Ltd] 18-01-202518-01-2025 [18-01- 2025
ICOURT-02 R4 Vs [21-01-2025 [21-01-2025 2025 5-02-
[Trackon Courier| l21-01- 2025
IPvt Limited 2025 106-02-
2025
1613 Commercial [CS 12-03-2024 [Sukhmani k5643 45670 k5670 k5670 k5692 k5692  |24-01-2025
suit COMM)/150| IRealty LLP [25-01-2025
24 Vs
[Kuldeep Singh
1613 ICommercial [CS 16-05-2024 [M/s JVNy5645 [30-01-2025[30-01-2025[30-01- |21-02-2025 |21-02-  10-02-2025]
uit COMM)/26 [Enterprises 1-01-2025 [31-01-2025 |2025 l2025 [t1-02-2025
5/24 s I31-01-
JAdlok Creations| l2o25
IPvt Ltd
13 ICommercial |CS 01-07-2024 [Hill Andly5646 45680 5680 5680 5701 5701 k5691
suit COMM)/316 |Associate Indi:
24 IPvt Ltd
S
IPiccadily Hotel:
IPvt Ltd




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM
149 |SH. AMIT BANSAL, 1614 ICommercial |CS(COMM)/ [28.09.2022 [CANARA BANK03.12.20 [PE- INIL INIL INIL INIL INIL
[DISTRICT JUDGE), [Suit 61/2022 S AJAY KR4 12.12.2024
ICOMMERCIAL COURT-03 ISINGH
1614 Commercial |CS((COMM)/[20.02.2024 [UNION BANK|04.12.20[PE- INIL INIL INIL INIL INIL
[Suit 91/2024 IOF INDIA VS_24 [17.12.2024
IM/S SAl
IGLOBAL
14 ICommercial |[CS(COMM)/ [12.03.2024 [CANARA BANK|05.12.20 [PE- NIL NIL INIL INIL NIL
[Suit l152/2024 S VIRGINIAR4 [19.12.2024
[EMMANUEL
14 ICommercial |[CS(COMM)/ [25.04.2024 [SIDDIQUI 05.12.20 [PE- INIL INIL INIL INIL INIL
[Suit 234/2024 [INTERIOR 24 [14.01.2025
IDESIGNER VS| & DEA
[POOJA SETIA 20.01.2025
1614 Commercial [COUNTER [23.09.2024 [SIDDIQUI 05.12.20 [PE- INIL INIL INIL INIL INIL
[Suit ICLAIM)/33/ [INTERIOR 24 14.01.2025
2024 IDESIGNER VS & DE-|
[POOJA SETIA 20.01.2025
614 ICommercial |[CS(COMM)/ [01.10.2024 [PUNJAB 07.12.20 [PE- NIL NIL INIL INIL NIL
[Suit k94/2024 INATIONAL 24 21.12.2024
IBANK VS GIES
14 ICommercial |[CS(COMM)/ |03.06.2024 [MAYA DEVI VS09.12.20 [PE- INIL INIL INIL INIL INIL
[Suit 294/2024 INDUS 24 0.01.2025
[TOWERS & DE-
24.01.2025
1614 ICommercial |[CS(COMM)/ [08.05.2024 [PUNJAB 13.12.20 [PE- INIL INIL INIL INIL INIL
[Suit [251/2024 INATIONAL 24 0.01.2025
[BANK \E|
RIMJHIM
ISWEETY
150 |[SH. RAKESH PANDIT,SOUTH INil
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-04
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